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BEFORE THE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

M.A. NO. 66/2023

IN ORIGINAL APPLICATION NO. 168/2022 

IN THE MATTER OF: 

MUDITKUMAR ... APPLICANT 

VERSUS 

GOVT. OF NCT OF DELHI& ORS. ... RESPONDENTS 

STATUS REPORT ON BEH ALF OF RESPONDENT/ODA 

Most respectfully showeth: 

I . That the present Status Report has been drafted under instructions 

of Mr. Bhupender, Son of Sh. Pannananda Prasad, aged about 40 

years, working as Executive Engineer/ HCD-X, office at Delhi 

Development Authority, INA, Vikas Sadan, New Delhi. This 

Status Report is based upon records maintained by the Respondent 

Department. 

2. That a perusal of the previous order sheets passed in the matter

reveals that the present application has been filed by one Mr. Mudit

Kumar complaining about running of illegal fish market on DDA

land at Pahla Pushta, New Usmanpur, Front Road in Yamuna

Khadar.

3. That vide Order dated 06-02-2024, this Hon'blc Tribunal was

pleased to notice of MA 66/2023 upon the Respondent/ODA. The

order dated 06-02-2024 (without the copy of the MA 66/2023 or

OA 168/2022) was received by the Respondent/ODA) by email on

12-02-2024.
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4. That demolition of illegal encroachment was carried out in 
Yamuna River Flood Plain area on the ODA land from Shastri Park
Zero Pushta to Pushta No. 3 Old Usmanpur (Ghari Mandu) on 06-
02-2024 by the Office of Executive Engineer, HCD- 10/DDA with
the help of Delhi Police. True Copy of the letter dated 25-01-2024
sent to the Delhi PoJice by the DDA is annexed herewith as
Annexure Rt. Photographs of the demolition exercise carried out
on 06-02-2024 are annexed herewith as Annexure R2.

5. That the said site is earmarked for the entry of Gate Plaza in the
redevelopment plan for Yamuna Flood plains. The work of the said
Gate Plaza is to l>egin shortly. It has been noted that fish sellers
temporarily gather at site often to sell their products. Action is
being taken at regular intervals to remove the temporary fish
sellers from the site in question.

6. That the Answering Respondent is committed to the cause of
environmental protection, preservation and development for the
areas under its jurisdiction, and is undertaking all necessary steps
and actions in pursuance thereof. The Answering Respondent
craves leave of this Hon'ble Tribunal to seek liberty to file a
detailed/supplemental submission in the matter, if the need so
arises.
NEWDELfflDATED: 08-04-2024

THROUGH 
�,-(\\\�� Iil:���\,J;:ngineer 

�fbtDDA 

KRITIKA GUPTA Counsel for Respondent/ODA 
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Pf:L.1JlJ.![;_V_E�9!.Li1�t{L�!JJllO[VJY 
9.l.YJ.11.E. E_J:EC�ll�E.ELJ9JLJ.EP!, l LCQ:t� 

SCIIUUL ULUCK. 0lll\r.,V1rut1,UELfll• I IOOU 
fi.M�ti 10: • 'lll'_ti,.tl�1•11 c.oir,-

r,,,,. ; t( 1/ ,.,, 

r, re-""'"""�'' of ·•�e 
�u.,,,, I 11,1 O,tlr-cl . fltw Gtt1itm1'V'. 
!'•>i•M'"" or111i. , 1003' 

RPquut to fln>Yldt Pollte llol•l•nce, Otlhl Pollet and ouftr Pollet fore, ro OOA 
ataff for dtmollllon progt11mm1 In tht Y1mun1 Flood Pt.tin ODA land from SPia1tt1 
r111k Zero Puthll to Puthla Ho. 3 Old U1m1npur Village (Ghuf M1ndu). 

With n!lercnce to the above cited subjtci. it Is submitt!d 1h11 d!mol'tfion or illtg.:il encro:tel'trr�,., rz, 
l'C c.,� out In V1muna River Flood Plain aru on ODA land from Shastri Par,c Zero Pu,l'lla to Pv1Pt!.1 Pio 
3 Old Usnunpur (Ghari Mandu) So. for removal of illegal enetoachments 11we Is r.ttd of POi� 
/uslst.:incc lo m.:ilnlaln law and order during demotrtlon on 05�2-2024 & 05-02,2024. 
A not� rcgardrng inltmalton or demoltl,on programme lo lhe residents of labour huts of tr,e area � �1n9 
circulated /p:nled ns per direction or Hon'ble high court of Delhi. 

You :ire therefore. requested to kindly provide suff'lcient no. or Police fOfee with outer fore• along wfth 
Ladl11 Pollet lo ODA staff In order lo maintain the law and o,der situation dunng tho dcmoltbOn 
programme at the site If any. The meeting point will be Police Station Shaslrf Park, Oelhi al 10 00 AM en 
05�2-202• & ou2-202,. 

This Issue with the approval of Competent Authority. 

Copy  to: 
1. PS to Hon'ble V.cc Chairman /ODA for kind information (By Ema II).
2. PS to Principal Commissioner (Hort.) for klnd Information (By Ema II).
3. PS to Commissioner (LM) for kind information (By Emall).

��f�°>U 
f11cutlv1 Engl,,._, 

HC0,10/00A 

-4. The Chief Engineer, (Hort.) ODA. Vikns Minar. for kind Information (By Emall).
5. AC.P. Delhi Poltcc. Seclampur, 111 Floor. PS Seelampur, Delhl-110053. ror kind Information &

necessary action please.
6. SE/HCC,3/DOA. V.kas Minar. for kind Information (By Emall).
7. Director (Hort.) SEZJODA for kind Information. (By Ema II).
8. Director (Rehabllrtionfsociology)/DUStB near Shiva)i college, Ra)agarden, New Delhl-27 for kind

information
9. Executive Engineer. ITPO Project Division P'M> GNCTD, Bhaiton Road, T Junction near Pragati

Power Station! Ring Road, New Delhl-110002, E-mail• ee,tpo@gma il com tor lnformabon & diepute
the ccncemed to be p,esent In demolition (By Email).

10. &eeutive Engineer. HCD,9/0DA fer necessaty action with request to ptovide t No Poclain, .a Nos
of JCB. 20 Labours with sufficient T&P and• Nos Dumper for loading & di5po�I of malba/garbage

11. S H.O. Pol,ce Station. Shaslri Park. Delhi-110031 With request to provide sufficient Pol cc 
Assislllnce on the aforesaid atea 10 control the law and order situabon.

12. Dy DirectOf (LJ.4) Central/ODA. A· Block. Ground Floor. Vlkas Sadan, IN,\ New Oelhl-110023 for
>-Jnd information and depute the concerned olfdals to l)(ovide land status.

13. Dy Oiredor. Hort IX/ODA for kind lnlormation and depute the concemed AO/SO for ldenllfic:atJon of
Ut'lluthonzed slludlJ/eS.

14. Dy 011ed0r (PR), B-Blod(, Ground Floot, Vlkas Sadan. INA. Deihl tor Information.
15. EJ'lf0tcemen1 Otr,�r. Shaslll Palk Grid, Sub Station Zero P111h1a. Near MCD Flats, [).efhHJ3 fer

lnforma11on & d,sconnec:tion or electriclty of the area
111. Af•IIHCD•IDIODA f01 necessary ac:llOn please and c:o-01d1�1e with Land Man.19"mdnt �

i➔OftlCuJIUle Department.

EJ11tuUv1 Englr,Hr 
HCD-10/00A 
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